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SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

BEFORE THE REG STRAR B. SUDHEENDRA KUNMAR

CRIM NAL APPEAL NQ(s). 38 OF 2001

STATE OF GUJARAT & ANR Appel | ant (s)

VERSUS

SHAI LESHBHAI MANSUKHLAL SHAH & ANR. Respondent ('s)

W TH APPEAL(CRL) NO. 39 of 2001

Date: 04/12/2006 This Appeal was called on for hearing today.

For Appellant(s)

Ms. Hemanti ka Wahi , Adv.

For Respondent (s)

Rr - Ex- Part e, Adv.

UPON hearing counsel the Court made the follow ng

ORDER

Two weeks’ tinme is granted to file additional docunents. Informthe

| ear ned Advocat e- on- Record concer ned, as there is no representation for

t he



appel I ant s.

Li st again on 5.1.2007.

(B. Sudheendra Kunar)

Regi strar

rd



